&

F. No. 13-60/CESTAT/CPIO-ND/VPP/2018
- Customs, Excise and Service Tax Appellate Tribunal
West Block No. 2, R.K. Puram, New Delhi-110 066

CPIO ID No. 13-60/2018
Subject: Information sought under RTI Act, 2005.

Sir/Madam,

Refer to your RTI application which is (1) without date, (2) without fee and

(3) also not in format, received in this office on 24 September 2018.

On the subject this is to inform that the application is in question-answer

form which is not as per the Rules of RTI Act and DOP & T O.M.

Therefore, it is hereby returned as found defective and also without

requisite fee. ' (Q
1@
CPIO
CESTAT New Delhi

Date: 26.09.2018
Encl: RTI application

To

1. Sh. P.K Chaudhary
Advocate
14, Ritchie Road,
Kolkata-19
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